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(C-31014/2/2020-Vig,
Government of India
Ministry of Corporate Affairs

5t Floor, “A” Wing, Shastri Bhawan
Dr. R.P. Road, New Delhi - 110001
Dated the 28.10.2020
To,

1. OSD office of DGCoA, Kota House, New Delhi.

Secretary, 1CSI, 22, Lodhi Rd, Institutional Area, Lodi Colony, New Delhi, Delhi
110003

Secretary, ICAl Bhawan, Indraprashta Marg, New Delhi, Delhi 110002

Secretary, CCl, 9 Floor, Office Block 1, Kidwai Nagar (East), New Delhi.
Chairperson, IBBI, 7 Floor, Mayur Bhavan, Shankar Market, Connaught Place
“Circle, New Delhi.

Chairperson, NFRA, 8 Floor, Hindustan Times Building, Kasturba Gandhi Marg,
New Delhi.

Secretary, NCLTs/Registrar, NCLAT, New Delhi.

Director, SF10, CGO Complex, New Delhi.

All Regional Directors, MCA
10. All ROCs, MCA
11. All Official Liquidators, MCA.
12. Director, IEPF Authority, Ground Floor, Jeevan Vihar Building, Parliament Street,

New Delhi.
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Sub: Participation in National Conference on Vigilance and Anti-Corruption on 27t -
29th October, 2020.

Madam/Sir,

I 'am directed to inform that, the Central Vigilance Commission has launched a
new initiative for citizens to suggest systemic improvements in Central Government
Organizations. These suggestions may be sent directly to the Central Vigilance
Commission from 27.10.2020 to 14.11.2020 by email (coordi-cve@nic.in) or telephone

(011-24651632). Citizens may also give suggestions to Central Government Organizations

directly.
2 It is requested that the above information may be placed on respective website to
give wide-publicity.
5 This issues with approval of Secretary, CA.
Yours faithfully,
| e
(Ashok Kumar Vijay)
Under Secretary
Copy to:

1. Shri Sanjay Jain, Director, E-Governance, with request to place the above
information on Ministry’s website.
2. All the officers / Sections, MCA.



